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Shri N. R. Muniswamy: Are Gov-
ernment aware that apart from
obscene songs certain scenes are dis-
played which accelera‘e¢ this criminal
propensities of the people”

Dr. Keskar: As far a- crime
pictures are concerned, we take a very
firm view regarding this matter.
Pictures which give incitement to
crime, or rather glorify criminals are
definitely and firmly put down.
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(a) to (d). There have been no
talks on the official level in recent
years on matters concerning India and
Ceylon, nor were there any special
discussions with the Prime Minister
of Ceylon when she visited India two
months ago. Some briet reference
was made to the Indo-Ceylon prob-
lem and it was suggested that the
matter be discussed at a later stage.
No further developments have taken
place.
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Shri Ajit Singh Sarhadi: Are Gov-
ernment aware of the number of peo-
ple of Indian descent who are resid-
ing in Ceylon and who are yet to
acquire citienship rights in Ceylon?

Shri Jawaharlal Nehru: From time
to time the figures have been given.
I do not know the exact figure. It is
about 700,000, that is to say, not
Indian nationals, 1 repeat, but people
of Indian descent in Ceylon.

Shri Ramanathan Chettiar: May 1
know whether the attention of the
Government of India has been drawn
to the recent imposition of Rs. 1,000
and Rs. 400 on employees of commer-
clal firms, thus affecting a large num-
ber of small Indian traders in Ceylon?

Shrimati Lakshmi Menon: The
attention of the Government was
drawn to this fact and a question was
raised in Parliament to which we
have given an answer,

Shri Hem Barua: May I know whe-
ther in view of the refusal of the
Ceylon authorities to re-issue visas
there have becn a large-scale migra-
tion of people of Indian origin from
Ceylon?

Shri Jawaharla] Nehru: There have
been a number of cases of Indian
nationals and others whose peried in
the visa has expired and has not been
I cannot say to how many
people this has happened.

Shri Hem Barua: Have we asked
the Ceylon Government why they
have refused to re-issue or renew the
residence visas for these Indian
nationals?

Shrimati Lakshmi Menon: It is due
to the policy of Ceylonsiation of
services.
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Shri Jawaharlal Nehru: It is a Jefi-
nite policy of bringing Ceylonese into
the Government services and other
places there. So, they do not renew
the visas of those whom they consi-
der aliens.

st e WX el oW\ I
wrar § & wft Y sAacw sThe
£ o1 Y § &y woh o A
W W % gwww ¥ fo gy o«
a7

WY wATETET AgE: Ag EF qAH
€1 #r§ =1 a7 fors 7€} g | gt A
# Fama g F30 a7 Al § e ER
A8 & X Al F I AT

Shri Ramanathan Chettlar: May 1
know whether Government will take
steps to bring this 'malter to the notice
of the Government of Ceylon, that is,
the hardship caused to the small
Indian traders?

Mr, Speaker: Has it been takea up
with the Ceylon Government?

Shrl Jawaharlal Nehru: These are
matters entirely in the competence of
the Ceylon Government. Naturally,
it any hardship is caused to Indian
nationals on this account, we bring
the matter to the attention of the
Ceylon Government. It is a day to
day occurence. The High Commis-
sioner draws their attention and hiopes
their procedure would be either modi-
fied or applied leniently.
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Bhri M, L. Dwivedi: May I know
whether Indian citizens are not per-
mitted to enter Ceylon and those who
are entering without permits, that is
to say, illegally, shall be prohibited
by the Government of India in some
way so that they may not do o?
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Exports of Tea

Shri Rameshwar Tantia:
Shri Ajit Singh Sarhadi:

Shri Yadav Narayan Jadhav:

Shri P. C. Borooah:

o513, ) Shri Hem Barua:

7 Shri Anirudh Sinha:

| Shri Birendra Dahadur
Singhji:

Shri Pangarkar:

Shri Hem Raj:

| Shri Radha Mohan Singh:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether it is a fact that exports
of tea have been steadily declining;

(b) if so, the reasons therefor;

(c) whether it was on account of
less crops or on account of less sup-
ply of fertilizers to the tea gardens;
and

(d) the steps taken or proposed to
be taken to improve the position?

The Deputy Minister of Commerce
and Induostry (Shri Satish Chandra):
(ay to (d). A Statement is laid on

the Table of the House

STATEMENT

Exports of tea fluctuate from year
to year. The quantity exported dur-
ing 1960 was lower than quantities ex-
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ported during .previous years. There
is however no firm trend to show that
our exports are declining. The dec-
line in exports in 1960 was mainly
due to be shortfall in production on
account of drought conditions in North
East India during the early months
of the 1960-61 Season. Progressively,
greater quantities of nitrogenous fer-
tilizers are being supplied to the tea
estates. R

(d) The fo'lowing steps have been
taken to increase exports of tea:

1. An Export Promotion Committee
assisted by panels for different regions
has been set up by the Tea Board.

2. India participates in the Tea
Councils set up in the USA, Canada,
West Germany and Ireland.

3. India has entered into trade
agreements with a number of coun-
tries in which tea has ben included
as an export item.

4. Tea Promotion Officers have been
appointed in USA, Australia UAR, and
UK to look after the interests of
Indian tea. Steps are being taken to
send similar officers to West Germany
and Irag. A Tea Centre is being
opened at Cairo.

The following measures have been
taken to increase the exportable sur-
plus of Indian tea and to improve its

quality:—

1. A Scheme providing for supply
of machinery and equipment on Hire
Purchase basis has been introduced
by the Tea Board with a total out-

lay of Rs. 2 crores.

2. A pilot scheme has been sanc-
tioned for the grant of loans to margl-
nal gardens in Cachar, Tripura,
Kangra and Mandi for repairs, re-
placements and renovation of tes

machinery.

3. Ffforts are being made to aug-
ment the supply of fertilizer to tea
gardens inspite of foreign exchange
difficulties.





